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Sale of Digital Watches by
Public Sector

2588, SHRI R. P, GAEKWAD : Will
the PRIME MINISTER be pleased to
statz :  (a) whether plastic digital
waiches of good guality costing around
Rs. 40/- each, would be available from
the Public Sector unit, viz, Semi-Con-
ductors Limited; and

(b) if so, when such digital watches
are expected to recach market for sale ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS
AND IN THE MINISTRY OF FOOD
AND CIVIL SUPPLIES (DR, M.S.
SANIJEEVI RAO) : (a) No, Sir.

(b Does not arise.

Representation of Hindi Staff in Hindi
Implementation Committees of
Central Govt, Offices in Cochin

2580. SHRI A, NEELALOHITHA-
DASAN NADAR : Will the Minister of
HOME AFFAIRS be pleased to state :
(a) whether Government are aware of
the fact that in some offices of the
Central Government, particularly” of the
Cochin Area, the Hindi staff are not
being given representation in the Hindi
implmentation Committeces;

(by if so, the reasons therefor; and

(¢) whether it will help the imple-
mentation of Hindi in the Central
Government offices as official language
il the Hindi Staff is given representation
in the Hindi Implementation Com-
mittee ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRIMATI RAM DULARI SINHA) :
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(a) In accordance with ths orders
issued by the Deptt. of Oificial Langu-
age regarding
mittee. the Head of the office would b=
the Chairman of the Committee and
representative  of different Branches/
Section could bz its m:mbers. The
Hindi Officers or the officer looking
after Hindi work would be its member
Secretary. Govt. has got no such in-
formation, spzcifically of Cochin region
whether the representation in the Com-
mittee to the Hindi staff is being given
or not,

(b) Question does not arise.

(¢) The provision of the represen-
tation of the Hindi staff in the Official
Language Implementation Committee
has already been there. Representation
of Hindi Staff in the Official Language
Implementation Commitiee surely helps
the implementation of Hindi in Central
Government offices.

Changes in Part V of the Schedule af
Central Civil Services (Classiflfication

Control and Appeal) Rules, 1965.

2590. SHRI RAJNATH SONKAR
SHASTRI :

SHRI HARTISH KUMAR GANGWAR :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether some changes have been
made in Part V of the Schedule in the
Central Civil Services (Classification,
Control and Appeal) Rules, 1965:

(b) if so, the details thereof:

(c) whether the employees of the
Defence Services have been discrimi-
nated as po such change has been
affected in Part 1 of the Schedule:

(d) if so, the reasons thereof; and

~ (e) the steps taken to rectify the
discrimination ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
" (SHRI P. VENKATASUBBAIAH)

" AUGUST 8, 1984

implementation cem- .
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(a) Yes, Sir.

(b) The amendment has been pub-
lished in the Gazette of India, Part L,
Section 3, Sub-Section (ii), dated
12 5.1984; as S, O_ 1535.
Schadule relating to civil posts in
Def:nce Services (other than Group *A’)
has beens amended mainly for investing
the appropriate subordinate authorities
with the powers which, before the
amendment vested in the President and
for extending the appointing/disciplinary
jurisdiction of the Adjutant Gener:l to
Group *C’ staff of all the Records
Offices on the Defence side, excepting a
few which have becin named in the
amendment.

(¢) Pact T of the Schedule only gives
a list of Central Civil Services Group
*‘A’, whereas Past V relates to Civilian
posts in Defence Services other than
group *A’ posts and gives derails of
appointuing and disciplinary authorities.
Since the changes made in Part V were
specific to certain categories of civilians
in Defence Services, question of making
any such changes in Part | did not
arise and therefore no discrimination is
involved.

(d) and (=) : Do not arisé.

Outside Political Pressure on Services
Matters by Government Officlals

2591, SHRI RAJNATH SONKAR
SHASTRI :
SHRI HARISH KUMAR
GANGWAR : Will the Minister of
HOME AFFAIRS be pleased to state :

(a) whether Government are aware
that in some Ministries and offices,
Governmen! officials are being singled
out for ‘outside  political pressure on
service matters’ whereas large number: of
otkers are being let off as is apparent
from the news item ‘panel’ ministry
tussle over files’ appcaring in the Indian
Express of 23 July, 1984;

(b) if so, what are the orders on the
subject and whether a public servant
can be singled out;

Part V of the ’





